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MINES (AMENDMENT) BILL

A p p o in t m e n t  or a  M e m b e r  t o  J o in t  
C o m m it te e

SHRI A. P. SHARMA (Buxar): I
beg to move:

"That this House do appoint Shri 
G. Venkatswamy to the Joint Com­
mittee on the Bill further to amend 
the Mines Act, 1952, in the vacancy 
caused by the resignation of Shri 
R. K. KhadiHsar

MB SPEAKER: Ibe question *s.
“That this House do appoint Shri 

G. Venkatswamy to the Joint Com­
mittee on the Bill further to amend 
the Mines Act, 1952 m the vacancy 
caused by the resignation of Shri 
R. K. Khadilkar.” .

The motion was adopted.

13.48 hrs.

RE- REPORTED POLICE FIRING ON 
TRIBALS IN WEST BENGAL

SHRI JYOTIRMOY BOSU (Dia­
mond Harbour): On 5th March, very 
near Jalpaiguri m West Bengal, m a 
forest, police firing killed two tribal 
persons who were living within that 
forest This firing was done when the 
eviction of the tribal people who were 
living in the forest and making a 
bare livelihood was in process. It 
seems that oppression and strocities on 
Scheduled Castes and Scheduled 
Tribes are increasing every day. This 
is a very serious matter, and I would 
request you to ask the hon. Minister 
to make a statement on this particu­
lar incident.

SHRI B. K. DASCHOWDHURY 
(Cooch-Behar): The hon. Member’s
submission relates to the law and 
order problem of the State Govern­
ment of West Bengal. So, how could 
it come up here?

MR. SPEAKER: I took this aspect 
also into consideration, and because 
it related to the Scheduled Castes----

SHRI JYOTIRMOY BOSU: Schedu­
led Tribes.

MR. SPEAKER:..I have flow ed
it.

SHRI B. K DASCHOWDHURY: I 
am also very much concerned with 
this, but in this way His only inten­
tion in raising this matter is to malign 
the West Bengal Government.

SHRI JYOTIRMOY BOSU: The
hon Member is saying that I am here 
to malign the West Bengal Govern­
ment. I only want to draw the atten­
tion of the Houj>e to the faU that two 
Scheduled Triebs people who were 
having a bare livelihood m the forest 
were killed by police firing.

SHRI B. K. DASCHOWDHURY: 
How many tribal people were killed 
or murdered by the CPI(M) during 
the UF Government rule? Will the 
hon Member give the figure? It is 
more than 100, killed by your own 
party (interruptions), by the then 
Home Minister Jyoti Basu.

14.45 bn.
RE: REPORTED SHORTAGE OP
DIESEL OIL, ETC. FOR AGRICUL­
TURAL PURPOSES IN TAMIL NADU

SHRI M. KALYANASUNDARAM 
(Tiruchirapalli): The demand for
diesel, kerosene and petrol has sud­
denly increased in Tamil Nadu due 
to the power crisis. For small scale 
industries and agriculture, the power 
cut is very much; although there Is a 
general power cut to the extent of 75 
per cent in these sectors, it is almost 
100 per cent in some areas. So agri­
culturists have purchased oil engines 
and small scale industrialists have 
gone for oil engines and generators. 
This has given rise to the demand 
for dteael and kerosene. The private
oil companies, Esso, Oaltex and Bur-
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txmb-9t*M are trying to make profit 
out of this misery, There is no pro­
per distribution. Kerosene is not 
available Diesel te not available. In 
some oases, the peasants Jmve to In­
vade the bunks and bring pressure 
on the burik-owners to strppfly diesel
oil to them. It is rumoured efewt the 
bunk-owners are keeping the supplies 
awisy and selling them in black 
market at very high prices.

This has created a very serums 
crisis for agriculture and small scale 
industry in Tamil Nadu. I request 
tiv* hon Minister ai Petroleum and 
Chemicals to examine this question 
and make a statement in the House.

THE MINISTER OF PETROLEUM 
AND CHEMICALS (SHBI D. K. 
BOROOAH): There has been no
shortage of supplies as such, but two 
factors have contributed to the diffi­
culties Owing to the heavy power- 
cut, the rate of loading has been affec­
ted and consequently despatches have 
been low. A request has been made 
to the Tamil Nadu Government to 
restore ttoe power cut for the pumps 
and for loading oil products.

Secondly, a very large number of 
diesel generating sets have been press­
ed into service. It has created prob­
lems of distribution which are being 
overcome on the highest priority. The 
Madras Refinery is operating satisfac­
torily and can meet all the require­
ments of the region. But the new 
pressure on diesel cil has put a strain 
on supplies as well as on distribution. 
We are looking into that. I assure the 
hon. member that with the help of 
the Tamil Nadu Government; we hope 
to be able to sort out this problem 
as early as possible.
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13.49 hrs.
INDIAN RAILWAYS (AMENDMENT) 

BILL*
THE DEPUTY MINISTER IN THE 

MINISTRY OF RAILWAYS (SHRI 
MOHD. SHAFI QURESHI): On be­
half «£ Stari L. N. Misfara, I beg to  
move for leave to introduce a Bill 
further to amend the Indian Railways 
Act, 1880.

MS SPEAKER: The question $s:
“That leave be granted to intro­

duce a Bill further to amend the 
Indian Railways Act, 1890.”

The motion was adopted.

SHRI MOHD. SHAFI QURESHI: I 
introduce the BilL
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